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VENTIONAl ENERGY SOURCES (SHRI (d) Such action may not be in confirmity 
!<AlP NA TH RAI): with ITU Radio Regulatory Provisions. 

(a) No Sir. 

(b) and (c). Do not arise. 

Step. to Regulate Foreign T. V. Pr0-
grammes. 

3965. SHRt SYED SHAHABUDOIN: 
SHRI SHRAVAN KUAMAR 

PATEL: 

Will the M!nister of INFORMATiON 
AND BROA[}CASIt.jG be pleasod to \!!tate: 

(a) whether the Government have c0n-
sidered to regulate oroontroUhe rec:ep!ionof 
foreign T. V. programmes receiwsd throogh 
s'i.t(1l1ites; 

(b) whether the Govemmertt also pro-
pose to transmit T. V. prognvml'les orgi-
n!llng in India to foreign countries; 

(e) whether the GowHnmont have insti-
tuted any rllgu/ation lor IINI installation of 

wecia/ antenna for nIC8pfion d the foreign 
progra.11mes; and 

Cd) whether it is technically feasible to 
black-out T. V. programmes beamed at the 
country through satelites? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASING (f(UMARI GIRIJA WAS): 
(a) to (c). The exis1ing licensing procodure 
prescribod and admiili!.tered by the Ministry . 
~ Comm!Jr'lications does !'lOt permit installa-
tion of dish arrtp.~r:a 'or receptbn of 1V 
programmes fro"!'l foreign satellites. By fix· 
ture of technic'll ~illover, Doofdn.-shan 
programmes car. be re-ceived lrl r-eighbour-
ing countries by If.stallation of an appropri-
a1ely c!esign€-d Oish-Anlenoa systom. 

Hotels Lodges and Yair, NIwas Con-
8trucHon In Karala 

3966. SHRI THAYLJOHN ANJALOSE: 
Will the Minister of CIVIL AVIATION AND 
TOURISM IN KERALA be pleased to state: 

(a) the details of assistance provided by 
the Union Government to Kerala and the 
number of hotels. lodges and yatri-niwas 
const!"lK.1ed 1n each district of Kerala during 
the last three years; 

(b) whether the Government has re-
ceiYod any proposal from th& Govemment of 
Karam for mare ~atfi·r:rwas; and 

\cj II so, the action taKe'l theroon'"' 

THE MfNSTER OF CIVil AVIATlO~ 
AND TOURISM (SHR! MADHAVRAO SC'N-
Dli'.). !a) lhe Cenlra! Dt>par.m;;(',; DfTowi£m 
have .. anctio;:ed As . .:!50.00 lakhs for proj-

eCts/scheme for d8Veiapm6nt of tourism 
infrastructure in KlJrala curirlg tne las! thr_ 
years. During this pen.~, ttlr&e projects for 
loges and yatrl r.iwBses have been Sandion 
ad at different location in Kerala fOT Centlal 
assistance. 

(b) No, sir. 

(c) Does no: ariso. 

ModemINtkm of flsco 

3967 SHRIGEOqCE FF.RNJlJmr::S: 
SHRr A. SURENl)f~ REDDY: 

Will the Minister of STEEL be pleased 
to state: 

la' w~ther !h~ pr"flO!';al ct trir.!:'?'> "Clf'l 

and Steffl compa"y br mod~m,sation h,lS 

!:Klan rejected by ~he Govornm(lnt. 
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(b) if so, the reasons therefor? 

(c) whether it is proposed to include 
the proposal il" the Eighth Five Year Plan; 
and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF (SHRI SONTOSH MOHAN 
DEV): (a) to (d). Th('l modernisation scheme 
for the Bumpur Steel Works of India Iron and 
Steel Company is included in the VIII Five 
Year Plan since the plan is in need of the 
modernisation propoSeit. The investment 
decision is also expected to be obtained 
shortly. 

Rural Electrification 

3968. SHRI SYED SHAHABUDDIN: 
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be 
pleased to state : 

(a) the national level of rura. electriti-
cation: as on April 1, 1991; 

(b) the State-wise level of rural electri-
fication on that date : 

(c) the district-wise level of rural electri-

fication in Bihar as on that date ; 

(d) the allocation for rural electrification 
for 1991-92 with State-wise break-up; and 

(e) the amount reieased up to Decem-
ber 31,1991, State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES. (SHRI 
KALP NATHRAI): (a) As per available infor-
mation, as on 1.4.91, the national average of 
village electrification was 83.07%. 

(b) A Statement indicating the State wise 
level of Village electrification is enclosed as 
statement-I. 

(c) Districtwlse level of rural electrifica-
tion in Bihar as on 31 st March, 1991 as 
reported by Bihar State Electricity Board is 
given in statement-II. 

{d) The Statewise a\\ocatiol'l 'or rural 
electritication under REC programme 'or 
1991-92 is given in Statement-Ill. 

(e) The Statewise amount releaseC 
upto December, 1991 is enclosed in state· 
ment-IV. 

STATEMENT-' 

StatB-wise 19118/ of village el9C1rification as on 31.3.1991. (Prov.} 

S. Statf/JUts. Total no. of villages % ags on 31.3.1991 
No. 1991 Census (Prov) 

Andhra Pradesh 27379 100 

2. Arunachal Pradesh 3257 46 

3. Assam 21995 97 

4. Bihar 67546 69 


